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Sr  'rat ̂  *rf 11  f̂tt

% «R5T   ̂ % TO TO «JT f̂ K̂

 ̂  inr?: »rrir smf'r i  jpsnrr 

 ̂Pr«rfor w# *r »rk*r 

%:  apt 51m  ̂ Tarhn4

(  ̂) «f> w ̂ f cft̂r  ĉr
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Substitutes (or Steel and Cement in 
Building Construction

4268. Shri D C. Sharma: Will the 
Minister of Works, Housing and Snp>
piy be pleased to refer to the reply 
given to Unstarred Question No. 13 on 
the 17th November, 1958 and state the 
further progress since made with re
gard to the use of substitutes  for 
&t£el ind cement in the execution of 
building projects by the Central and 
State Governments?

The Minister of Works,  Housing 
a(td Supply (Shri K. C. Reddy): The
National Buildings Organisation have 
addressed all the State Governments 
altd Central Government  Ministries 
concerned requesting them to carry 
0tit the necessary assessment in this 
regard. Details of the  assessment 
have not been received so far.

Civic Amenities in Bharat Nagar, 
Delhi

4269.  Shri D. C Sharma: Will the 
Minister of Rehabilitation and Minor- 
ity Affairs be pleased to refer to the 
reply given to Unstarred  Question 
flo. 1284 on the 11th December, 1958, 
n̂d state the further progress made 
40 far in providing street  lighting, 
prater mains, roads, drainage etc. in 
£harat Nagar, a rehabilitation colony 
in Dolhi?




